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Kalwalkunta Geverdhan
and

1. General Manager
Orédnance Factery Preject
Yeddumailaram, Medak
Medak Dist,

2, Dist, Empleyment Officer
Dist. Empleyment Exchange

SC fer Gevt, eof A

Ceram

Hen, Mr, Justice D.H., Nasir, Vice Chairman

Sangareddy, Medak District s Respendents T
' i
Ceunsel fer the applicant s C. Prabhu |
Advecate |
Ceunsel for Respendent-l $ B, Narasimha Sharma
Sr.CGsC i

' Ceunsel fer Respendent-2 s P. Naveen Rae
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- Order

Ooral erder (per Hen. Mr. Justice D,H. Nasir, VC )

Heard Mr. C. Prabhu fer the applicant and Mr, B.
Narasimha Sharma fer the respondent-1, and Mr., P. Naveen
Rae fer the Respendent-2,

2. The applicant's main grievance is that he has net
besan permitted to appear at the examinatien which is te

be held in very negr future fer the pest ef Barber in the
office ef Respendent-1 en the greund that-his name has not
been spensered by the Empleyment Exchange. It is well
settled by new that ne candidate sheuld be disallewed frem
appearing at the interview/test merely because his name

has net been spensered by the Empleyment Exchange previded

the applicant satisfies the basic eligibility criteria.

2 :
3. It is therefore hereby directed that Respendant-l

shall allew the applicant if he pessesses the necessary
qualificatien and eligibility for the pest in questien, te
appear at the written test/interview irrespective ef the

fact whether his name has been spensered by the Empleyment

Exchange er ﬁot.

4, The OA is dispesed ef accerdingly.

L —

(b.H., Nasir)
Vice Chairman

Dated _: March 5, 1999
Dictated in Open Ceurt
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